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NHRC notice to J&K DGP
over tweet on encounters

It asks for a report by October 1

DAMINI NATH
NEW DELHI

The National Human Rights
Commission (NHRC) this
week issued a notice to the
Jammu and Kashmir Direc-
tor General of Police (DGP)
after finding that a tweet by
the Kashmir Zone Police on
August 21 tried to “glamor-
ise” encounter killings of al-
leged terrorists.

The NHRC has asked for a
report by October 1 after tak-
ing suo motu cognisance in
the case based on the “Twit-
ter handle of Imtiyaz Hus-
sain”, referring to the Senior
Superintendent of Police (se-
curity, Kashmir), according
to the case proceedings
available on the Commis-
sion’s website.

Mr. Hussain had quoted
the tweet about the action
that led to the death of four
alleged terrorists. An NHRC
source said it was Mr. Hus-
sain’s quote-tweet that was
brought to the knowledge of
the Commission as being a
senior officer he had ret-
weeted and “endorsed” the

Kashmir Zone Police’s tweet.

“By releasing video of at-
tack, #terrorists want to gla-
mourise #terrorism. But
they can’t. We replied by ac-
tions & killed 04 top cmdrs,
Sajjad @ Haider & FT Taimur
Khan @ Abu Usman (seen in
said video/attack) & Naseer
@ Sad bhai & FT Ali bhai @
Danish within 72 hours.
@JmuKmrPolice (sic),” the
Kashmir Zone Police’s offi-
cial handle tweeted on Au-
gust 21. Quoting the Kashmir
Zone Police’s tweet, Mr. Hus-
sain, tweeted: “We work
within the parameters of
law, with utmost restraint
and highest regard for hu-
man lives. Outlaws can only
be cowards. Befitting reply
by us with elimination of en-
tire gang. Jai Hind”.

The NHRC said: “The of-
ficer has this way tried to gla-
morise the action taken by
the police by killing four per-
sons stated to be top com-
manders of a terrorist
group.” The NHRC said it un-
derstood that the police had
been a victim of terrorism.
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NHRC notice to J&K DGP

over tweet on encounters
[t asks for a report by October 1

DAMINI NATH
NEW DELHI

The National Human Rights
Commission (NHRC) this
week issued a notice to the
Jammu and Kashmir Direc-
tor General of Police (DGP)
after finding that a tweet by
the Kashmir Zone Police on
August 21 tried to “glamor-
ise” encounter killings of al-
leged terrorists.

The NHRC has asked for a
report by October 1 after tak-
ing suo motu cognisance in
the case based on the “Twit-
ter handle of Imtiyaz Hus-
sain”, referring to the Senior
Superintendent of Police (se-
curity, Kashmir), according
to the case proceedings
available on the Commis-
sion’s website.

Mr. Hussain had quoted
the tweet about the action
that led to the death of four
alleged terrorists. An NHRC
source said it was Mr. Hus-
sain’s quote-tweet that was
brought to the knowledge of
the Commission as being a
senior officer he had ret-
weeted and “endorsed” the

Kashmir Zone Police’s tweet.

“By releasing video of at-
tack, #terrorists want to gla-
mourise #terrorism. But
they can’t. We replied by ac-
tions & killed 04 top cmdrs,
Sajjad @ Haider & FT Taimur
Khan @ Abu Usman (seen in
said video/attack) & Naseer
@ Sad bhai & FT Ali bhai @
Danish within 72 hours.
@JmuKmrPolice (sic),” the
Kashmir Zone Police’s offi-
cial handle tweeted on Au-
gust 21. Quoting the Kashmir
Zone Police’s tweet, Mr. Hus-
sain, tweeted: “We work
within the parameters of
law, with utmost restraint
and highest regard for hu-
man lives. Outlaws can only
be cowards. Befitting reply
by us with elimination of en-
tire gang. Jai Hind”.

The NHRC said: “The of-
ficer has this way tried to gla-
morise the action taken by
the police by killing four per-
sons stated to be top com-
manders of a terrorist
group.” The NHRC said it un-
derstood that the police had
been a victim of terrorism.



